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IN THE CENTRAL AODMINISTRATIVE TRIBUNAL
HYDERABAD BENCH :: AT HYDERABAD.

*OWe ®
D.A. 445/94 Dt. of Decision : 12,.4,1994,
1e TeM. Philipose

2, P, Veera Mani ;

3. G.N, Vasudeve ' _

4, 3,V.K, Ratnakar Rao ++ Applicants,

(A) Union of India Rep. by:

1. The General Manager,
South Central Railway,
- Secgunderabad - 500 371,

2, Financial Adviser & Chief Accounts
Offfiicer (Yorkshop, Stores & Traffic),
South Central Railway,

Secunderabad - 500 025,

3, Chief Perscnnel Officer, S '
Scuth Central Railuay, e
- Secunderabad - 500 371,

4, Statistical & Analysis Officer,
Snuth Central Rai luay,

(B) Primate Respondents ;(Empanelled namas)

5; Smt, Bhagya Lakéhmi. Head Clerk,
Statistical Branch, Headquarters,
SC Rly., Secunderabad=500 025,

6% A.K*M,Khairuddin, Head Clerk ,
Statistical Branch, Headquarters,
South Central Railugy,
‘Secunderabad - 500 025,

7 8mt, K. Indira, Head Clerk,
" Statistical Branch, Headguarters,
South Central Railway,
Secunderabad -~ 500 025, ++ Respondents,

Counsel for the Applicants : Mr. M.C, Pillai

Counsel for the Respondents : Mr. V, 8himanna; ﬁddla CGSC+
' "R, 1 to- 4

.CORAM: _
THE HON'*BLE SHRI JUSTICE V. NEELADRI RAC0 : VICE CHAIRMAN

THE HON'BLE SHRI A,B., GORTHI : MEMBER (ADMN.)

..2
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Copy to:e=

1%

The General Manager, South Central Railway, Union of India,
Secunderabad=371, - ,

Financial Advisar & Chief Accounts 0fficer (Workshop, Stores
& Traffiec), South Central Railway, Secundsrabad-025,

Chief Psrsonnel 0fficer, South Central Railway, Sec'bad=371.

Statistical & Analysis Officer, South Central Rajiluay,
Secunderabad=025, '

One copy to Sri. MeCePillai, advocate, CAT, Hyd.
One copy to Sri, V.Bhimanna, SC for Rlys, CAT, Hyd,
One apars copy.
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OA 445/94 X

ORDERS TN - Dt: 12.4.94. \

Ll n. Y soin' e Lit (ASTPER’ HON'BLE.SHRIZJUSTICE!V.NEELADRI RAO, VICE CHAIRMAN)

8wl

e O

LHSE-pL, Bl

1T c

wite L, %n2i i 031.0:> ADMITL - 3EBIV S P S

C_--'_.lJunl'L‘ L:t-‘l nu':hJ c“ﬂuii; 3 oljn,,_l i 1”0 : . j_’ L oa1

| I B P

ol nlu 2. b1y eleyauar Lo, trlewe s

R In conducting the written test for promotion
Jeqtingl S W0 "I...‘,‘_[‘i . tarrao . - 10 .C
to the post of Office Superintendent Grade-II (0S Gr.I1I),

N
80% maximum marks were-allotted.for na;rative§£§EEIQﬁestionq
and’s 20%, hloneiwere allotted for objective type questions.
\ It is pleadedi that aliocetioniof 80% for narrative

type questions is coptrary to, the.Board's letter No.

E (NG} -1-83/PMI ~65 (PiM/NFIR), dated 17.4.1984 referredtor

Jo-the=0F, Respondents 5 and 6 were already promoted

as 0S5 Gr.II on the basis of the parfo;maﬁce in the

vcted VI e 5

written test Eand interview which was cond
carlier. While it is pleaded for the applicant that wy

the 7th resﬁondent'who is 3rd in the panel,is not
vet given promotion, Shri V.Bhimanna, learned standing

counsel for the respondents 1 to 4 submitted that the

order of promotion was already given to the 7th respon-
dent and she was posted at Hubli and she requested for

extension of time for joining. It is also stated that

even though five posts of 0S5 Gr.1I were notified,

) -t t st sanal It is further
stated for the respondents 1 to 4 that it is not yet ~

contemplated to conduct any examination for filling up

the remaining posts of 08 Gr.II. In the circumstances,

we fmrkxix do not feel it a proper c3se where any
interim order can be given. Post the OA for final

hearing on 3.6,1994 below admissions, for replies in

the meanwhile.\\\ Xﬂ N
S
m&‘ﬁn (V, NEELADRI RAO)

MEMBER (ADMN, } VICE CHAIR ‘K
' VAN g
Dated: 12th April, 1994, Prodlege o

Open court dictation ‘
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IN THo CENIRAY ADMINISTRATIVE TRIB AL
HYDERASAD BENCH AT HYDERARAD

CHEGKED B(

.
| g
|
|

|
TEE HOW'5LE R.SUSTICE V.NEELADRI RAO
| - VICE CHAIRMAN

| AND

THE [HON'BLE MR.A.B.GORTHI s MEMBER(AD)
o AND

-

, i '
THE HON'BLE MR.TECHANDRASEKLAR REDDY
: ' MEMBER(JUDL )

|

| .
i AN

|

|

THE HON'BLE MR.R.
| .
i ‘
Dateds /24 4/ 1004

| ORBER/JUDGIENT

ANGARAJAN 3 M(ADMN)

b R 7 CoTNTT—
i ' d--
0.aLNo, 414379,
i .
- .A;NO.. s T V (W lp_. )——-—"
|

Hdmitted and Interim Directions
Issued, h :






